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loyalty to Indian Brands, the 
Spices Board have introduced a 
Brand Promotion Scheme.

6. Taking up development and 
research programme for increas-
ing productivity and production 
of spices.

7. Undertaking various steps such 
as grower educatk>n and estab-
lishment of quality upgradation 
laboratory for improving cleanli-
ness of Indian spices to meet 
importers requirements.

Expenditure on Government Cars

283. SHRIMATIGEETA MUKHER- 
JEE; Will the Minister of FINANCE be 
pleased to state;

(a) the details of the expenditure on 
Government cars during the years 1989-90,
1990-91 and 1991-92 so far, Ministry-wise;

(b) whetherthe Government have taken 
any steps to reduce the expenditure on cars;

(c) if so, the details thereof; and

(d) the impact is has made on this ex-
penditure Ministry-wise?

THE MINISTER OF STATE OF THE 
MINISTRY OF FINANCE (SHRI SHAN- 
TARAM POTDUKHE): (a) The expenditure 
being incurred on Government vehk;les/Staff 
Cars by Ministries/Departments of the Gov-
ernment of India is not centrally maintained. 
Collecting such informatton from vark>us 
Ministries/Department and organisation of 
the Central Government is likely to involve 
much time and labour which may not be 
commensurate with the results to be 
achieved.

(b) to (d). A Statement is attached.

STATEMENT

The following steps have been taken to 
reduce consumption and saving of petrol/ 
diesel in Government vehicles:

(i) Instructions were issued to all 
Ministries/Departments in June. 
1990thatfrom 1990-91 onwards, 
consumption of petrol and diesel 
in Government vehicles, includ-
ing Staff Cars, shouM be reduced 
by 20% over the consumption of 
petrol and diesel during 1989-
90. These instructbns were reit-
erated in April, 1991. After the 
recent price hike on petrol, fur-
ther instructions were issued on
1.8.1991. to ail Ministries/De-
partments that total expenditure 
on petrol/diesel to be incurred 
during 1991 -92 shall be restricted 
to the expenditure incurred dur-
ing 1990-91 on the quantity of 
petrol/diesel fixed by applying a 
20% cut on the consumption of 
petroi/diesei during 1989-90.

Instructions were issued on 22nd 
August, 1990 that Government 
vehicles, except when on de- 
ptoyment for emergency and 
other unavoidattle operatbnal 
duties, and staff cars shall not be 
used on Sundays.

(iii) Instructbns were issued in Janu-
ary, 1991 to all Ministries/De-
partments, reiterating the pool-
ing arrangements that officers 
should travel in the same car, to 
the extent possible, instead of 
travelling separately both in re-
spect of journeys between office 
and residence and for attending 
meetings.
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(iv) Purchase of new vehicles has 
been banned.

The consumption of petrol/diesel is being 
continuously monitored on the basis of the 
monthly reports received from the Ministries/ 
Departments. The available information till 
August, 1991 from 24 Government Depart-
ments indicates a saving of 17.76% during 
1991-92 (April-August) as compared to the 
same period in 1989-90 in respect of petrol 
consumption. Similar information in respect 
of diesel (HSD) from 5 Departments indi-
cates a saving of 37.15%.

Posts under Delhi Judicial Service

284. SHRI GEORGE FERN ANDES: Will 
the Minister of LAW, JUSTICE AND COM-
PANY AFFAIRS be pleased to state:

(a) the number of posts sanctioned so 
far under Delhi Judicial Service;

(b) the number of posts reserved for 
Scheduled Castes and Scheduled Tribes 
and the number of reserved posts still lying 
vacant; and

(c) the reasons for not filling up these 
posts so far?

THE MINISTER OF STATE OF THE 
MINISTRY OF LAW, JUSTICE AND COM-
PANY AFFAIRS AND MIN ISTER OF STATE 
IN THE MINISTRY OF PARLIAMENTARY 
AFFAIRS (SHRI RANGARAJAN 
KUMARAMANGALAM): (a) The number of 
posts so far sanctioned is 218 (133 perma-
nent and 85 temporary).

(b) and (c). The number of posts re-
served are filled up as per 40-Point Roster 
that is being maintained. The Delhi High 
Court is making efforts to fill up vacant posts. 
The Delhi Judicial Service Examination, 1991

was to be held and suitable candidates lo-
cated. The said Examination has since been 
held on 11th to 13th October. 1991.

Price Rise

285. SHRI GEORGE FERNANDES: 
Will the Minister of FINANCE be pleased 
to state:

(a) whether the wholesale prices of many 
items rose after the presentation of budget 
for 1991-92;

(b) if so, the reasons therefor; and

(c) the steps taken by the Government 
to contain the price rise?

THE MINISTER OF STATE OF THE 
MINISTRY OF FINANCE (SHRI RAMESH- 
WAR THAKUR): (a) and (b). The wholesale 
prices of some items such as fertilizers, levy 
sugar, petroleum products other than diesel 
and kerosene, paper and paper products, 
machinery and machine tools, transport 
equipment and parts etc. increased after the 
presentation of the budget due to changes In 
administered prices and excise duties on 
certain items for fiscal discipline, large liquid-
ity overhang inherited from the past, Infla-
tionary expectations built into the system 
over the past year, and the uneven progress 
of the monsoon until late August, 1991.

(c) Management of inflation is the high-
est priority for the Government. The impor-
tant steps taken by the Government to con-
tain price rise include a substantial reduction 
in fiscal deficit, check on expansion of money 
supply to curb effective demand, more effec-
tive management of supply and demand of 
essential/sensitive commodities, streamlin-
ing of Public Distribution System, providing 
incentives for higher production and saving 
and strict action against hoarders and profi-
teers.


